
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

ORIGINAL JURISDICTION 

ORIGINAL APPLICATION NO. 129 OF 2024 

 
IN THE MATTER OF: 

NEWS ITEM TITLED "FOREST LAND FIVE TIMES DELHI,S 
GEOGRAPHICAL AREA UNDER ENCROACHMENT GOVT DATA 
SHOWS" APPEARING IN DECCAN HERALD DATED 05.01.2024 
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S.No. Particulars Pg. No. 
 

1. Reply on Behalf of Respondent – State of 
Meghalaya 
 

1-5 

2. Annexure R/1 
A copy of chart showing break-up of data and type 
of forest encroached, district-wise 
 

6-7 

3.  Proof of Payment of Cost 
 

8-9 

 
 

Filed by: 

 

Filed on: 10.11.2025 
New Delhi 

 

[Avijit Mani Tripathi] 
Advocate for Respondent – State of Meghalaya 

B-17, Fourth Floor, Jangpura Extension, 
New Delhi – 110 014 

Phone: +91-9958537705, 011-43582788 
Email: avijitmani@gmail.com 
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